
HIGH COURT OF MANIPUR
AT IMPHAL

N q T I F l,,c A T: I O N'

lmPmt tneisth SePtember' 2019

No. HCM/H-1/76-EsttA/ol-v(Pt'1)l a/oqqg : ln pursuance pf

Hon'ble Full Court meeting held on 2'+'Og'ZOl9' 1't October' 2019 is

the Resolution of the

declared as High Coutl

Holiday and in lieu thereof , Saturday, 7th Decem ber, 2019 will be working day of the Coutl'

By Order etc.

A.!1N^.*At 6"' Al'^"-

(A. GUNESHWAR SHARMA)
REGISTRAR GENERAL

HIGH COURT OF MANIPUR

aool.to' 
,n" secretary Generar, supreme court of rndia, New Derhi.

2. The Secreirti, o"pl'tn.,uni of Justice' Govt' of lndia' New Delhi'

3. All the Registrar Generals of all the High Courts'

4. The Advocate General, ManiPur'

5. The Secretary (Law), Government of Manipur'

6. All the Di;il; I Sessions JuJg"' Manipui wit! a request to circulate

the same i" ,if if..," judicial Offi;ers under their jurisdiction'

7. The presiding officer, vAcrln"renue Tribunal/co-operative

Tribunal, ManiPur'
8. The Judge, FamilY Court' lmPhal'

9. The Judge, Special Court (ND&PS)' Manipur'

io The Member SecretarY, MASLSA'

11. The Registiar (Judl')/(Admn';' High Courl of Maniour'

12. The secretary, High court 
'gui n.ro.iation, Manipur (HCBAM)/All

Manipur Bar Association (AMBA) for inform3lign.

13. The Joint i[;trar ij'ot"a a;nchr) / Cf C-' Hish court of Manipur'

14. All the peputi Registrars' High Court of Manipur'

1s. The prinffii s"Jr"irtv io fion;Jr" irre qrldr Justice' High Courl of

16. Xii["Arsistant Registrars/sr. Grade stenographer, High court of

ManiPur.
17. The L'R'O., High Courl of MantPur

1g. The privaie selretary to Hon'ble Mr. Justice L.s. Jamir.

lg.ThePrivateSecretarytoHon,bleMr.JusticeKh.NobinSingh.
20 The privaie s".r"trry to Hon'ble Mr. Justice M.V. Muralidaran.

21. The P.S.1o negistraiGeneral' High Court of Manipur'

22. All the Courl Mlnagers' High Court of Manipur'

o X The System Analyst, High Court of Vtanipui for uploading the same to

v 
the official website'

24. All the Superintendents/Stamp Repofier I 9:"t Officers/ Protocol

Officer / Computer Programmer' High Court of Manipur'

25. All the courl Masters, High courl of Manipur.

26. Ttre Concerned File / Guard file / notice board'


